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Joint Committee Report

Joint Committee Report in the Matter of OA No. 306/2023 (Privanshu Gupta
V/s State of Madhva Pradesh) in compliance of the order issued bv Hon'ble

NGT. Principal Bench. New Delhi on dated 25105/2023

This Original Application No. 30612023 has been registered by the Hon'ble NGT on the basis of
letter dated 12.04.2023 received from Priyanshu Gupta, a student of B.A.LL.B (Hons), Indore

Institute of Law, D.A.V.V. University, Indore. The applicant has raised the issue of filling of
baolis/stepwells/wells by muck/malwa arbitrarily after the incident due to collapse of covered

baoli/stepwell at Indore on dated 3010312023. Applicant has requested to recognized the

signification of these structures and take measures to conserve to restore them for sustainable

water management. Hon'ble NGT Principal Bench, New Delhi issued Order on dated

25105/2023 to submit factual report. Directions issued as in Paras No. 5-8 of the order are as

under.

In our view, a substantial question relating to environment due to implementation of
Scheduled Enactments under NGT Act, 2010 has arisen but before taking any further
action in matter, we find it appropriote to obtain a factual report for the purpose whereof,
we constitute a Joint Committee comprising Madhya Pradesh Pollution Control Board,
Central Pollution Control Board, Central Ground ll/ater Authority, District Magistrate,
Indore and a representotive of Department of Environment and Forest, Madhya Pradesh.

Madhya Pradesh PCB shall be the nodal agencyfor co-ordination and compliance of this
order.

The said Committee shall visit the site, collect relevant informations and submit factual
report porticularly, inventorisation of water bodies i.e., Baolis/Stepwells/wells, there geo-
tagging, and further, ensuring that the sanctity and wholesomeness of these water bodies
ore preserved and maintained. The Report shall be submitted within two months before
Registrar of Central Zonal Bench, Bhopol by e-mail at judicial-ngt@gov.in preferably in
the form of searchable PDF/ OCR Support PDF and not in the form of Image PDF, who
shall place the matter before the Benchforfurther order.

Registry is directed to tronsfer record of this matter to Central Zone Bench, Bhopal for
further proceedings in the matter. "

"i.
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In Compliance of above directions passed by Hon'Lrle NGT, following Officers have
been nominated in the Joint committee by the concerned departments:

S.No. Name Department/Agencv
I Shri Ajaydev Sharma, ADM, Indore Representative of Col lector Indore
2 Shri Lokendra Thakkar, Senior

Scientific Officer, Environment
Planning and Coordination,
Organization (EPCO) Bhopal

Representative of Government of
Madhya Pradesh, Environment
Department

1J Shri Sanjay Kumar Mukati, Scientist-B,
Regional Directorate CPCB, Bhopal

Representative of CPCB

4 Shri Rakesh Singh, Scientist-D & Smt.
Paisnee Patel, Scientist-C, Central
Ground Water Board, Bhopal

Representative of Central Ground Water
Authority (CGWA)

5 Regional Officer, M.P. Pollution Control
Board, Indore

Representative of M PPCB

Joint Committee has conducted a meeting on dated 15107t2023 at ADM Office Indore and
discussed regarding sites visit. During meeting following officers of Joint Committee were
present:

l. Shri Ajaydev Sharma, ADM, Indore.
2. Shri Shriniwas Dwivedi, Regional Officer, MppCB, Indore
3. Shri Sanjay Kumar Mukati, Scientist-B, Regional Directorate CpCB, Bhopal
4. Dr. Dinesh Damde, Assistant Scientific Officer, Environment planning and

Coordination, Organization (EPCO) Bhopal (EPCO has issued a Order and
deputed Dr. Damde for inspection in place of Shri Lokendra Thakkar, Senior
Scientific Officer, due to his illness and not able to visit the sites).

5. Shri Kamlesh Ojha, Scientist, CGWA, Bhopal

During meeting following officers of Indore Municipal Corporation and the MppCB were
also present:

l. Shri Sunil Gupta, Superintendent Engineer, lndore Municipal Corporation, Indore
2. Shri Sanjay Jain. Scientist, Regional Office, MppCB, Indore
3. Shri Sewakram patidar, lndore Municipal corporation, Indore

Issues raised by the Petitioner in the Application:

l. Applicant has submitted a letter to Hon'ble NGT stating his concern about the
State Government's directions to prevent accident by filling-up the
baolis/stepwells with muck/malwa on account of accidents that occurred in Indore



on 30 March 2023 in violation of environmental norms lor protection of water

bodies/ground water sources, which is causing a threat to their conservation.

2. The applicant has requested to Hon'ble NGT that : " baolis/stepwells are incident
structure that have been used for centuries in arid and semi arid regions, including
India. to collect and store rainwater. They are not only a sustainable solution for
water conservation but also an important source of ground water recharge. It is

crucial to recognize the significance of these structures and take measures to
conserve and restore them for sustainable water management. The incident in
lndore highlighted the issue where a baoli/stepwell in a temple, which was

illegally built upon and covered up, claimed numerous lives of innocent citizen.
Although the Indore Development Authority had launched a scheme lor
rejuvenat.ion olthese baolis/stepwells, it appears that they are now being covered
up by muck/malwa in collusion with plot owners.

Factual Report:-

t. Joint Committee has conducted a meeting on dated 1510712023 at ADM Office
lndore and discussed regarding mode of compliance of the order and site visits.
During meeting representative of Indore Municipal Corporation has submitted that
inventorization of water bodies i.e. baolis/stepwells/wells with their Ceo-tagging
has been carried out and there are 595 Baolis/step wells/ wells at different
locations. List of water bodies i.e. baolis/stepwells/wells located within Indore
Municipal Corporation Jurisdiction is enclosed as Annexure-l.

Due to large number of water bodies as inventorized by Inodre Municipal
Corporation, the Joint Committee decided to visit at some sites of Baolis/step
wells/ wells located in different areas ofthe city to verify the actual status.

Indore Municipal Corporation (lMC) has submitted that to prevent the accidents,
Corporation has filled-up some of the risky and damaged baolis after incident of
30-03-2023. Office Order dated 3l/03/2023 of IMC in this regard is enclosed as
Annexure-2. As per the order, no arbitrary order to fill all the
baolis/stepwells/wells after the incident occurred on dated 30/03/2023 has been
issued.

IMC has submitted list of filled-up/closed baolis/stepwells/wells which is
enclosed as Annexure-3. As per information submitted, 14 baolis/stepwells/wells
have been closed by refilling. Out of 14 structures, 07 are under government and
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filled-up by IMC and remaining 07 are private which have been filled-up by the
owners and land has been reused for the other purpose. IMC has closed those
baolis/stepwells/wells which were at risk for human lives due to their location and
conditions. Some of the structures were covered by slab earlier about l0-15 years
past and roads were constructed over them. After the incident of 30/03/2023, to
prevent any such accidents in future, the slabs over the closed wells were opened
and baolis/stepwells were re-filled and there after roads have been re-constructed
over them. Details of closed wells/baolis may be perused.

4' IMC has maintained/repaired large number of baolis/stepwells/wells during past
recent years and some of the baolis/stepwells/wells are under process of
maintenance/rejuvenation. lnformation received from Indore Municipal
corporation is enclosed as Annexure-4 & 5. As per the information 361
baolis/stepwells/wells have been maintained and 195 are under process of
maintenance in recent years. IMC has done maintenance work of large number of
baoilis/stepwells which shows that there is no arbitrary decision to close all the
baolis.

5. IMC has submitted that under ,.Jal Shakti Abhiyan,,
work has been done in 100 wells/baolis and this work

water recharging/harvesting
is also continue.

6' As submitted above IMC has provided detailed information regarding
inventorization, maintenance/rejuvenation of the baolis/stepwells/wells and to
verify the work done inclusive of closed baoils, the Joint Committee has visited
some of the sites on dated I 510712023 and factual status was found as follows :

Sapna
Sangeeta
Main Road,
Opposite
Capital
Tower

22.7028,
75.87 t7

Baoli/
Stepwell

Geo-tagged
and
maintained

Required cleaning of
the debris from the
baoli.

Agrawal
Nagar.
Sitlamata
Mandir,
Indore

22.7006,
75.87 t4

Geotagged
and
maintained

Covered with Jaali
and green net, water
harvesting pit
constructed.



J Vishnupuri
Shiv
Mandir,
Indore

22.6901.
75.8621

Well
(Large
Dia
Well)

Geo-tagged
and
maintained

Covered with
Jaali/mesh and green
net, water used in
gardenine.

4 Amitesh
Nagar,
Udham
Singh
Chouraha,
Indore

22.6811,
75.8533

Baoli Geo-tagged
but
renovation
required,
side walls
damaged.

Covered with
Jaalilmesh and green
net, water used in
washing. Renovation
required.

5 Mukteshwar
Mahadev
Mandir,
Amitesh
Nagar,
Indore

22.6812,
75.8534

Well
(Large
Dia
Well)

Geo-tagged
and
maintained

Covered with
Jaali/mesh.
Recharge pit
constructed.

6 Government
Higher
Secondary
School
Campus,
Kila
Maidan,
Indore

22.7292,
75.8468

Baoli Damaged
and dry

The baoli is
collapsed and dry. It
is required to be
renovated or may be
used as ground water
recharge structure.

7 Dhakkan
wala Kuwa,
Dhakkan
wala
Square,
Indore

22.7175.
7 5.8778

Well Closed and
road has

been
constructed

over it.

Earlier there was
well which was
covered about I 5
years back and road
was constructed over
it. The well was
located at the center
of the road, hence
after incident on
dated 30/0312023
this well was re-
opened and filled
completely with
muck/malwa and
road has been re-
constructed again.
Now there is no
well, there is only
road

8 Snehlata
ganj Square,
Near Jail.

22.7274,
75.8642

Filled up
well

Closed and
road was
constructed

The well was
completely damaged
and it was below the



Indore
(Humpty
Dumpty
School ke
samne)

over it. road about l0 years
back. After the
incident dated 30-
03-2023, it has been
re-opened and
filling-up by muck
and malwa. Work
was under progress.
Road will again be
constructed as it is
located at within the
road.

9 Beleshwar
Mahadev
Mandir,
Patel Nagar,
Indore

22.70r7,
75.8687

Filled up
well

Filled up
well

Accident was
occurred at this
locations on dated
30/0312023 and after
the accident, the
well/baoli was filled
up by muck/malwa.
Temple near the well
has also been
demolished. The site
was observed and
filled-up area was
found.

7. Photographs of the meeting and inspection is herewith enclosed for perusal as
Annexure-6.

Conclusion :-

On the basis of observations during inspection and information
provided by Indore Municipal Corporation conclusion of the Joint
Committee are as follows:

l. Government or Indore Municipal Corporation has not decided arbitrary to fill all
the baolis/stepwells/wells after the accident occurred on dated 3010312023, as per
information submitted by Indore Municipal Corporation. l4 baolis/wells have
been closed and filled-up as explained in point no.3 above in addition to the
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baoli/well at which accident dated 30/03/2023 was occurred which was located at
Beleshwar Mahadev Mandir, Patel Nagar, Indore.

Indore Municipal Corporation has inventorized the water bodies with Geo-tagging
and renovation ofsome ofthem has already been done and there is action plan to
renovate the remaining and ensured to preserve and maintained the water bodies

Total 595 baolis/stepwells/wells are located within Municipal corporation Indore
area as per the invetorization. Out of 595 structures, 361 have been
maintained/repaired and 195 are under process of maintenance. As stated above,
556 baolis/stepwells/wells have been maintainedyunder process of maintenance
out of 595.

-t-

4. Indore Municipal Corporation has submitted that
water recharging/harvesting work has been done in
is also continue.

under "Jal Shakti Abhiyan"
100 wells/baolis and this work

5. lndore Municipal Corporation should install water recharging system in
baolies/stepwells/werls to maintain water level and time to time cleaning any
debris, if found in the water bodv.

6. Indore Municipal corporation sha ensure that no wastewater of any type be
disposed into baolis/stepwells/wells at any time.

7. Indore Municipal corporation should check and prevent encroachment of areas
pertaining to Baolis/stepwerls/Dug wells. Setup a regular maintenance schedule to
monitor the condition ofthe structure and address any potential issues promptly.

8. water quality and water level of the water bodies may be monitored time to time
to check the contamination and their recharge status.

9. Indore Municipal corporation shourd develop comprehensive conservation plan
that outlines the necessary steps and guidelines for re-storation and maintenance.
This plan should consider the historical significance ofthe structures.

10. Indore Municipal corporation should prepare a conservation guiderine for baolis
and stepwells. These guideline should cover aspects such as the use of compatible
materials during re-storation, techniques to retained the original architecture.



ll.lndore Municipal Corporation should involve local committee in the conservation
process. Engaging with the committee will raise awareness about the historical
importance of these structures, foster essence of ownership and discourage any
potential vandalism or encroachment.

12. The unused/collapsed baolis/stepwells/Dugwells as observed ar Government
lligher Secondary School Campus. Kila Maidan, Indore may be used as a GW
recharge structures with respect to their recharge capacity along rvith adaptation of
suitable safety measures. Similar recharge structures may be constructed at
unused/collapsed baolis/stepwells/dugwells etc. by Indore Municipal Corporation
to improve the ground water level of the city.

Encl. : As above.

(Karrrresn ulrra)
Scientist.

CGWA. Bhopal

(Saniay Kumar Mukati)
Scientist-8,

Regional Directorate
CPCB, Bhopal

(or:Dfr6n ouioe)
Assistant Scienti fi c Offi cer.
Environment Planning and
Coord ination, Organ ization

(EPCO), Bhopal

Regional Officer.
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